
 

 

 

BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL 

BENCH, NEW DELHI  

Original Application No. 62/2020/EZ  

(I.A. No. 54/2020 & I.A. No. 91/2020)  

Geeta Devi      ………………. Applicant  

Versus 

Union of India & Ors.    ……………………Respondent(s) 

I N D E X 

Sl. 
No. 

Particulars Page No. 

1.  Report of the Committee 555 – 575 

2.  Individual Report of the Chairman, SEIAA, Bihar 

with enclosures 

576 – 614 

 [i]. View of District Magistrate, Patna  615 – 621 

 [ii]. View of District Magistrate, Bhojpur 622 – 628 

 [iii]. View of District Magistrate, Arwal 629 – 634 

 [iv]. View of District Magistrate, Aurangabad 635 – 644 

 [v]. View of District Magistrate, Rohtas, Sasaram 645 - 650 

 [vi]. Map 651 - 655 

 












































